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APPENDIX VII
(See paragraph 6)
FORM1IM .
APPLICATION FOR MINING OF MINOR MINERALS UNDER CATEGORY ‘B2’

FOR LESS THAN AND

(1)  Basis Information

(viii)  Mume of the Mining Lease site :
(in)  location / site (GPS Co-ordinates) :
(M) Size of the Mining Lease (Hectare)
(+1)  Capacity of Mining Lease (TPA) :
(xii)  Period of Mining Lease :

(xifi) Expected cost of the Project :

(x1v) Contact information :

Environmental Sensitivity

Areas
AR D

EQUAL TO FIVE HECTARE

M/s Jugnu Construction Co. Stone Mines,

Mouza -- Tantri, District — Bokaro, State -

Jharkhand.

Latitude 23°44°37.55” to 23%44°44. 52" N

Longitude: 86°02°41.57” to 86°02°48.54” E
: 2.83 Ha.

210000 TPA

10 Years

35 Lakhs

M/s Jugnu Construction Co.

Sri Lalan Kumar Singh

At +P.O.- Naya Road, Phusro Bazar, P.S-

Bermo, District -~ Bokaro, Jharkhand

Mobile : +919431539845

" Compliance by PP | Finding of Site Inspection

team

i Distance of project site from nearest rail or
road bridge over the concerned River, Rivulet,
Nallah vte.

Railway Station ;: Bokaro Steel
City (25 k)

Road: around 12 km from Mine,
No Nala, Nadi 600m

from Damodar river is 220 m

1 ! Distance from infrastroctural facilitios
Cfashaay fing

National Flighway

State Highway

Major Distriet Road

Any Other Road

llechiic fransmission line pole or tower
Cunal or check dam or reservoirs or lake or
poads

-sahe for drinking water puimp house
ke for Lirigation canat pumps

Infrastructural facilities - 1.50 km
Railway Station : Bokaro Steel
City (25 km}

Road — NH: arcund }2 km north
from Mine,

Road village — 1.50 km, Elegtric
transmission line pole or tower —
1.50 km, No, Canal or check dam
or reservoirs or lake or ponds
nearby, In-take for drinking water
pump house — proposed. There
are no any Irrigation canal or
pumps nearby. —

from no nearest road ~ 440 m

! Arcas protected wnder international
comnentions, nislional or local legislation for
their ccotogical, landscape, cultural or other
rehed value

Arcas which are important or sensitive for
veolonieal reasons - Wetlands, watercourses
at wilwer water bodies, coastal zone,
biospheres, mountaing, forests

No, the areas does not protected -
under international conventions,
national or local legislation for
their ecological, landscape,

cultural or other related value

Mo, the areas are not important or
sensitive for ecological reasons —
Wetlands, watercourses or other
water bodies, coastal zone,
biospheres, mountains, forests

“No such protected area is
found near the project site

The distance of project site )
from the Damadar river s 220
m

5 Areas used by protected, important or
sensilive species of flora or fauna for
brecding, nesting, foraging, resting, over
winterving, migration

e ® L

No, the areas do not used by
protected, important or sensitive
species of flora or fauna for
breeding, nesting, foraging,

The area is not important in
view of sensitive species of
flora and fauna for breeding,

| “

\

The distance of the project site

The distance of project site
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resting, over wintering, migration

wintering, migration

tnland, cc‘)aét-é[. marine or underground waters

There are no jnland, coastal,
marine water near ming site
However, underground waters are
found below 25 to 30 m depth.

There is Damodar river which
is inland water course and
there is no marine or coastal
area the underground water is

available at 20 to 30 m depth

State, National boundaries

State boundaries more than 20 km
Purlia west Bengal, National
boundaries - No

There is no Inter State
boundary found from the
proposed site within 10 km of
radius

Routes or facilities used by the public for
aceess 10 recreation or other tourist, pilgrim
areas

Public vehicles like jeep, bus etc.

There is no recreational,
tourist and pilgrim centre in
the area,

Defence instaliations

No, Defence instailations

No, Defence installations are
found in the area.

Densely populated or built-up area, distance
fron, neacest human habitation

No, distance from nearest human
habitation 1.50 km

Distance from nearest human

habitation is 1.5 km.

Areas occupied by sensitive man-made land
uses (hospitals, schools, places of worship,
community facilities)

No, the areas do not occupied by
any sensitive man-made land uses
(hospitals, schools, places of
worship, community facilities).

No, the areas do not occupied
any sensitive man-made land
uses like hospital, schools,
places of worship, community
facilities.

Argas containing important, high quality or
scarce resources {ground water resources,
surlace resources, forestry, ggriculture,
fisheries, tourism, minerals)

R —
Areis abready subjected to pollution or
environmental damage. (those where existing
feval environmental standards are exceeded)

No, the areas do not containing
any important, high quality or
scarce resources {ground water
resources, surface resources,
forestry, agriculture, fisheries,
tourism, minerals)

e s Gt AI) e
No, the areas do not subject to
pollution or environmential
damage. (those where existing
legal environmental standards are
exceeded)

The area is already ’sabjected
to pollution by the previous
existing stone quarries and
coal mining by CCL on the
other side of Damodar river.

Areas sm‘us'ceﬁi'i'b'l'c to natural hazard which
conld canse the project to present
ctiviiuimental problems (earthquakes,
subsidence, landslides, erosion, flooding or
estreme or adverse climatic conditions)

No, the areas do not susceptible to
natural hazard which could cause
the projecf to present
envirenmental problems
(earthquales, subsidence,
landslides, erosion, flooding or
extretne or adverse climatic
conditions)

Since, the area is just beside
the Damodar river bank
erosion and discharge of
affluents or the solid parties
will be flowing into the
Damodar river,

Is proposed mining site located over or near
fissurce / fracture for ground water recharge

No, the proposed mining site does
not located over or near fissure /
fracture for ground water recharge

The mining site is located near
the Damodar fracture.

Whether the proposal involves approval or
clearance under the following Regulations or
Arte n:\lnn‘[_y : v

(a1} The Forest (Conservation) Act, 1980

(b} The Wildlife (Protection) Act, 1972

(¢} The Coastal Regulation Zone Notification,
201¢

If'ves. details of the same and their status to
be given,

No — as the area is non — forest
waste land and not covered under
Protected Areas notified under the
Wild Life (Protection} Act, 1972
& out of CRZ area covered under
C.R.Z Natification, 1991

Since, the nature of Tand
{raiyati} Forest (Conservation)
Act, 1980 will not apply.
There is no protected area
network hence the Wildlife
(Protection) Act, 1972 will not
apply and more over there is
no Coastal area

Furest lind imvolved (]1€éfa}'é§—~— -

There is no any forest land
involved in the projects site.

No Forest land involved,

Whether there 1s any litigation pending
against the project and / or land in which the
project Is propose to be set up ?

{a) Name of the Court

(b)Y Cane no.

No, there is no any htigation
pending against the project and/or
land in wnich the project is
propased to be set up.

There is no litigation pending
against the project land.
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(¢) Orders or directions of the Court, if any,
and its relevance with the proposed project.

Annexure :-

Sateliite imaginary of project site.
Photographs.

(ieo-tagged map with GPS reading.
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DISTRICT LEVEL ENVIRONMENT IMPACT ASSESSMENT
AUTHORITY, BOKARO DISTRICT y
isistricr Mining Office. Bokaro, Camp - 1} BS.City,
£ mait 1T - dmobokarci@gmail com
Fetter no, - EC/DETAAZDIG-17201 00165~ AY ’},.L; 1WA Bokarg, Date ; l‘fﬁ&; 5 ol
fa. |

Mis Jugnu Constrgction Ce,

Part. 1. Shri Iwals Singh, S0 Skri Lsian Kumar Singh,
2. Sbri Ajay Tiwari, S/0 Shiri Sodarshan Tiwari,

3. St Lalap Koisr Siagh, S‘o Late Ramslok Siugh,
4. Shri Sudarshan Tiwari, S/o Laie Chamsn Tiwari,

At — New Road Phosro, Post - Phosro,

P.5% - Berme, Dhstrict - Bokaro,

Sub L Favieenmenes) Clearance 5 the praject “Jugnu Stose Mine of Mis Jugnn Comsbractivs .

Mowza - Tamiri, Khata oo, — 147, 148, Plot no, - GiPy BEPY 9Py, 1
uere (2,83 Hay™

i,

P& 2Py, sres - 7k

Vs morelerepee to the project ™lugnu Stone Mine of Mes Jugru Construction T, Mouza ~ Lol

Kiats ao - 147, 145, Plot no, ~ 6P 8Py, 9P WP} & 20{P, 2t — 700 acre

l:?53 HR} PSS - Lo didy,

Ut - Hokare, Tharkhand™ sobmitted by you for seeking prior Enviroamental © begpance (ECT 1o
propesal was apprased by Disteier Level Expert Appesisal Commities (DEAL and recommendod

srdnl o8 Bovireamental € learance a il meeting keld on 03 Cotaber. 2016

fiie deisils of mine capacits a5 per Approved Mining Plan Report are as follpws
Phes st a proposed new mine.

toense area - F B3 ha

N

beae penod - Tive vears fromm the Date of evecuting of the fease sameed by DO Bela Fasthe o

epplivason g ML 09.08. 2014

b Ahinesole proved resene didlerar
T Wearwise Production 22 per Apptoved Maning Plan Report for Five vears 13 as fotloss -
1% Yeur S 1
2 Year - RRIOLES
3" Yeum i 210906 ¢
3" Year : 2 RRh
™ Yepr ' 210006 ¢

Drstzicr Level Envirommental lmpact Assessment Authonty (DEIAA ), Bokare.

Hhaskhand s et

seld on 1T 1122016 disciessed the project proposal along with recommendations made by Dl

decitded w prant £C o the prviect.

1=
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eliowing the decision of DEIAA, as mentiened sbove, Envitonerental Ciearznce 13 beeeby issued 13 g

“loguu Stone Miite of Mis Jugnu Construction Co. at Muzy — Tantri, Khata no. - 147, 148, I, o
no. - 6P B{PY 9P IBP) & 20(P), ares - .00 sere [2.83 Ha)™ alongwith the fol fowing cossditiny -
A specific Conditions

E

- Lirgenbelt shall be developed alf along the mine lease aren and bauf roads. The Project prs

Fhe envirenmental clearance is subject fo grast of mining fease by the Deputy Commussimies o
Bokare disinet o Propect Proponent (PP} and all other Statutery Conditions a2 imged b
warwus agendies  District Authorities sre complied with

No anming shall be usderalen in the forest ares withour obtainmng roquisite prics freer
clearance. Minimum distance «hall be nuwintained from Reserved . Protected Fopest s A AR
i State Envronment Impac Assessment Authorty 1SEIA A guidelines.

Environmental clearance is subject to final order of rhe Hon'bie Supremse Coun of Luhs
Nattona! Green Fribunat ¢ MOEF Gundetines applicable 1o Minor Minerats,

Enviconmental clearance Ts subject 1 obtaining clesrance under the Wildlite (Protecson: b
PO frowm the competent authority, as may be applicahle to this project {in case Gy U oo
Fis foumt in the Project areal ho damage 1o be dose 1o fauna it fourad in Mining Lease i3l
drea fay mentioned ino various <chedules).  cuse fognd they should be given powcns
collected alive with the help of the expert and {ramfomed them ar husding vaver e 1o b
concerned avthoniies, Conservation Plan, it applscabie has to be adhered o,

The mining sperations shall be sestricted o shave grasuind waler table and it showld not L oawro:
the aroundwater gable. In case of warking helow the grousad water table, prior approva: o b
Liround Water Directorate, Government of Jharkhand ¢ Central Ground Water Board siiofl b
nbtamied. Benches herght and stope shall be maintained as per the approved Muoing Pla, Th
Mining Plas has 10 be uot approved by the concerned guthorities s per SEIAA s Whus
Safety measures shall be sdupied in fine with Directorute Genersd of Mines wafely (TR
pubdelines,

Project proponent shall maintzin minumum Aistance from Resered  Protected o, .
stipalated o1 apphically paidelimes.

the project propoenent shall ensure that no ratural watercourse andior water resources =Pk
abstructed due 10 any minmy bperations, Adegusic measures shall be taken for conson ars .. it
pritectin of the Tirsy order and the secand order streams, i an ¥ emanaling ¢ passuie throso
Ning iedse aren dunng the course of mining speration.

The top soil, if wss, shall tempararily be stored a8t earmarked sitefs) ooly and 5t shauid s o
kept unutitized for long. The topsoil shail be wsed fir and reclamagion and plantation

fhese shal be ne eatermal dumpis), Monitoring and mansgement of rehabilied RIUETERINY
RORLuE unnhi dhe vevetmtien hecomes sslf-aus‘%aming -t:.':jm;;jliqnge status shall be sulyminey o
the tharkband State Polhetion Control Board, Raochi and s neurest Regwnal Office i 4
monthly bass,

Cateh drares and siltwtion ponds of appropriste size shall be constructed urcund the olie
wurking, sub-grade and mneral dutipis) to prevent run-off of water and flow of sediwne
directly into the agniceliurs| Heids, and other water bodies. The water sy collected st |
utilized for watering the mine area, hag! roads, green belt development i, The dras s b e
regularly desilted particutarly aRer the monsoon gnd maintained properiy,

Dumension ot the retaming wall «f the 10e of the gverburden (8} benches Witk the rog e
thech run-ett and siltation shall be based on the rain Fali data.

v
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shabi do tree plantation in atleast 33% of the space, preferably alang the periphery wnd G vt
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space. Fagt growving and el species will be planted. Iy case laud i not availsole withu we
lease area or 11 4s nof possible to plant rees due o nature of land then PP wall do necesai
afferastanon af aher places  land,

Firectve safeguard measures such as regular waner sprinkling shall be carried out in erel
sreus prone to arr polution and havang high leveds of particulate maner such a3 loadive @l
grioading peint and transier points. Lxtensive water sprinkling shall be carried our on hail fuiss
which should be made pucca with suiable witer drainape areanpements. |t should be cnmurcd
that the Ambient A Quality porameters conform (o the norms peescribed by the Tl
Patlution Control Boand in thiy regand.

Tne praject propanent showil imiplement sustably Comservalion measuresy B SUEmeNL SEcioe
wgter fesaureey I e dres inconsultation with the Ground Water Directomte, Governmient of
sharknand © Central Lround Water Board.

Ihe project propanent shali if required, oblain aecessars prior permission/NOC af the conioe s
suthanities for drawl of requisite quantity of water required for the project.

fi. Suitable roweaater harvesting measures shall be planned and implemented tn consillaiian ot

ihe Ground Water Directorate, Government of Jharkhand / Central Ground W ater Board,

PN ehiculsr envssions shall be kepr under contred and repulaely monitored. Measures stuadl b

wwen tof maintenance of sehicles gsed o minise operstions and s wansportation o mine
e myneral wransportation <hall be carrted out through e covered trucks ondy and the vl
catrying the rmoneral shall et be overloaded, No vansgoriation of stone outside the mme v
arew shall be carvied out after the semset,

Mo blasting sisll be carred out gfler the sunsel. Bhnsting operation shall be carrbed oug by

during the daylime, ControBled blasting shali he peacticed. The mutigative measires 1OF Collivat of
srousd vibrutions and woarest s rocks ped boulders should be implemented.
2rills shall eitiver bo eperated with the dust extractorns or cquipped with waler imectionr s siea

¢ Errecuve safeguare messurcs shouhd be taken o contro! fugitive omissons sooas B emsure Lo

PAVID and PMOUS fevels are watkan prescribed lieuts,

- Fre-piaternent medicsl examination end periodies) medical examination of the wathets enga

wr i prinect shall be carried out and records mentained.
the project proponent shall take sl precautionsry measures during mining opesiiicn L.
comservation and protechion of endangered fauna.

- Provision shall be mmade for the housing of construction Jabour within the sste with abl aece: .0,

wfrasipacture and tecilities Such ws fuel for cooking. maobile 1oilets, sepiic tnks, satfe drmdos
water. medical health care. o Phe housing may be w the form of wmporary strsciures &0 by
removed after the complenion nf the project.

Proger safely measurcs as per statutery requirement are 1o be implemented around the nnswd o
£t prios 1o closure of site.

& Nk mane <losuse Plan along with corpus fund duls approved by Competent Authoats sl
be submitled 10 the Jharkhand State Pollution Control Board, Ranchs and te concesned Gisir
Miniag Officer (MO In advance of Hiaal mine closure for approval

The project proporent shall pbeain Comsent 1o Establish and Consent o Operase flosn v
tharkhang Sizie Polevon Comtrol Board, Ranchi and effectively implement all the condais
sipulated theran,

the project proponent should lake-up CSR activities as per the attached underfaking gives 1o

[

DEIAA, Bokarp, Fhe progect proponenit should submit as sudaed statement of CSR scnvite- .
the erd of each financial year 1o the DEIAANINO and 2 committee shall review the expendiin
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siane wih fedd Vs Sor verlian ncase of an vielation is found @ UAR authetion, Bl Wil
e shait be sathdiavan,

s

% [he prael propaaent shriaed €T oul DRI, MARALETASH Areasutes A% POT Ihe bl

jnderzabies sisen b DELA, Bomare The project proposeiit shovatdl create B SepsrEi Ui
cxpendilore T i rmental managenent und 1 fomatiles shall review the snpendilue wai
vistting the s TOE LV OTIEs sl auiting bn case ob any Giolatior is found In puning fiede
and onvFOROETTE SUMEEEITEN REFRITES, shen she EC shail be withdrawn

=

1. feneral canditins

B

T e puogedt prspurent Shal co Il A iy reparis of P sgEtils of compiniiee e DR

wo Lhmoud o N wehnekiey and scope of working shoule be muade without prrsy IppEs o
e statutors authanties - Department ad Mines, Goserament ol Jurkiiad & Jharans
Bollsion Control Board, Ranchn during the Ersironmenial Clearunce $EC) perivd.

ta chiznze sn e calendar plan sncluding excaralion. quamum of manerdl and wane st
nEGE.

The peject propancnt Jhal neake ol ntermal roaSs Paid and shall mometen o o
qeussheanisg by reguliar cloaning anid wertity wf $e bt roads anch e praTiad,

lie project proposent shafl mzoam resmier R producho and iapaeh and aabeail el
-l LING0L Biokary.

Phe project proponeal shatl wat ¢l teees | enmy ouf tree fekiing n besmind 0 @ei itk Ui
Sermission o Tompetent authurity

Measgres shodid by tahen Tor conteo. of measse fevgls below proseribed sorms 0 the wors
cviropmen: Workers ergaged 117 uperstiens of HENS! ere. should Be prosded wih e 5la s
WU

Prspsirinl S ISIE waies warhsiop il wesste et fro tie ming) shoald b
reted SO A8 T COHRACT B 15 sLERduns O gnd wrepse ran should e et

uf aateshog e nmiis,

priperhy it

ol bt diee e i

Pessennel worhimg modishy arats nnld wedr protectis ¢ TeSpITEOTY Jevices and they slwsale

e provided with adeguale Ty and sffuermation ve safery fod healilt aypeciy, Ll e
qegith surveilance prograr of L wudkers should be andertken perindically w RO ol

CmacEons do T eapenis o dust and safie porractive megsargs, i netded

Laispensary Toiilities tar Eirgy Al Shull Be provided ul sile
|, sepape S O YL B2 smepiterine ool with sailabie guaiitied peroenne,
he setonn padat Ue aainel o7 Senior Brerare, whe will repo dirsetiy W iR | sl 5 it
fpzamizalhny
he tunos easarkad for LI T T PROTETHIN AT sioruld e hept 0 separile ceeetl
sl s or b diveried Tor c40eT pUIPOEE. Yo wose expendituse shoull be repirtud o T
Inatornd Stere Padlutien Comeel Beard, Ranchi, PP <hal varny put TSR atie ity e s ae
Crvermment Gutdetings ooy o Palils turmuverhor arlesst Re | per tenne whichower i fign

* Phe inarkhand Nate Pialonios Uemns Soard. Tanchke direetis of rarguel s Reriena! Tt

Jiuhd et ST e v the stiperaied ooprbiiens, The prowul suthorltios shaukd eates., b
Cepsrerat ot o the v Tfcer se b toesashiing the veauisite duiy I fTRalion [ FEIGE g g !
spptiofud enyirenEerts £ G cuieiioes molsding results of mengored date (ot v
copres dn et s e te tie Hiarorsmal Stte Poluginn Conteod Bued, HITOTG (DRI
cofivernad Regionai Ofhice,




HES

- The project proponen: shall spload the statw wf complisnce of the eovironmental chouriies

eonditions, influding results of monitored data on thair website and shall update the i
perwsdically it shabl simultancously he sent to Fharkisand State Poltution Contral Bosrd a1l o
cancerned Regronal Office. The eriteria poliutant Fevels, namels PMIG, PM2 5. S, wag
famibient levelsh or critical secroral parameters, indicated for the project shail be monires
displayed at a convenient location nesr the project shail be momitored and displaved
convenient focalion near the main gate of the company in the company in the public doimnain.

wdh an

= A copy of the clesrance. ketier shail be sent by the project proponent 1o the concemed Fancdie b

Zika Parisad . Musicipal Corparation, Urban Locsd Bady and the Local NGO, tlamy. fvme winen
SULESSIONS represontativng, if any. were reccived while processing the prososal. The clettiie
tetter shall slso be put on the website of the € omparny by the project proponent.

e environmental stiement for each- linancial year ending 33% March in Fomey L o
miandgted to be submined by the project proponent o the Jharkhond Sate Pollution Co
Hoard as prescribed under the Ervironment { Protection) Rules, 1986, as amended substiueiliy,
shall also be put on the website of the company slonpwith the stainy of somphance or 30
condingns and shall also 1o the concermed Regional Office of JSPCH by e-mait
All stamtory clearances shail be ohvuined hefore the s of mining operations

C. Other poings

)
¥

Ihe Authority resegves the right 1o add any new condition or modify the sbove conditions i Iy
revoke the clearance if conditions stiputated above are gt iplemented fo the sadclacnog ol
Authoriy or for that matter {or ans other Administrative TSHSON.

fhe Environmental Clearance acenrded shatl be valid for the pediod from the dule af exweilion
of lgnse o five vears The PP shall nor mcrease production rate and shter lease ared duris, e
validity of Emvironmentat Cicarance,

In case of any deviation or slieration in the project proposed from those submifted 1 1] 40,
Bokaro for clearance. a fresh reforenpe should be made 10 DELAA to assess the Adequacy o e
conditions imposed and to incorporate any new canditions it required.

the above stipulations would be enforced among others under the Water (Prevention & oy,

of Polution) 4c1. 1974; the A {Prevention & Control of Pcﬁkﬂi@n_} Act TOBE: the Emvircan e

tProtectiond Act. 1986 Hazardous Wastes {Management, Hemdling and Frass-homsan
dovement) Rules. 2008 znd the Publie Lishility lnsurance Act, 1991 alomg with 1iir

amendments and rules made theecunder and also any ather orders passed by the Hon'l..

Supreme Cowrt of |pdiar High Coart of Jharkhand and any othér Court of Law tehalin ARSI
sulseet matter.

Any Appsal sgamst this Lnvinomental Clearance  shali e with the Nattond Giooa
isibunal f preferred. within a period of 36 days as preseribed under Section 16 of 1he b i

Green ¥ obumal Ace, 2610 ? o
AT

e
Meiber S¢ Cremary
Dastrict Level Envitomment hitijai
Assessment Auoshoriny, Bodia,.

MEMBER-SECRETARY,

DEIAS SOKARD.
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